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 ployees  Consumer  Co-
 operative  Society  Limited,
 New  Delhi),  for  the  year
 1992-93.

 (7)  Statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (6)  above.

 [Placed  in  Library.  See  No.  LT.  5746/94)

 Review  on  the  Working  of  and
 Annual  Report  of  Indian  Renew-

 able  Energy  Development  Agency,
 Limited,  New  Delhi  for

 1992-93  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (DEPART-
 MENT  OF  SMALL  SCALE  INDUSTRIES
 AND  AGRO  AND  RURAL  INDUSTRIES)
 (SHRI  M.  ARUNACHALAM):  On  Behalf
 of  Shri  S.  Krishna  Kumar,  |  beg  to  lay
 on  the  Table:—

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-
 sions)  under  sub-section  (1)  of
 section  619A  of  the  Compa-
 nies  Act,  1956:—

 ७  |  Review  by  the  Government
 "on  the  working  of  the  Indi-

 an  Renewable  Energy  De-
 velopment  Agency  Limit-
 ed,  New  Delhi,  for  the  year
 1992-93.

 (jj)  |  Annual  Report  of  the  Indi-
 an  Renewable  Energy  De-
 velopment  Agency  Limit-
 ed,  New  Delhi,  for  the
 year  1992-93,  alongwith
 Audited  Accounts  and
 comments  of  the  Comp-
 troller  and  Auditor  General
 thereon.
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 (2)  Statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (1)  above.

 [Placed  in  Library.  See  No.  LT.  5747/94]

 (3)  A  copy  of  the  Memorandum  of
 Understanding  (Hindi  and  En-
 glish  versions)  between  the
 Indian  Renewable  Energy  De-
 velopment  Agency  Limited  and
 the  Ministry  of  Non-Conven-
 tional  Energy  Sources  for  the
 year  1993-94.

 (Placed  in  Library.  See  No.  LT.  5748/94]

 12.34  hrs.

 COMMITTEE  ON  PRIVATE
 MEMBERS’  BILLS  AND

 RESOLUTIONS

 Thirtieth  Report

 [English]

 SHRI  S.  MALLIKARJUNAIAH
 (Tumkur):  |  beg  to  present  the  Thirtieth
 Report  (Hindi  and  English  versions)  of
 the  Committee  on  Private  Member's  Bills
 and  Resolutions.

 12.34  ”.  hrs.

 ESTIMATES  COMMITTEE

 Fortieth  Report

 [English]

 DR.  KRUPASINDHU-  BHOI
 (Sambalpur):  |  beg  to  present  the  For-
 tieth  Report  (Hindi  and  English  versions)
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 of  the  Estimates  Committee  on  Action
 taken  by  Government  on  the  recommen-
 dations  contained  in  their  Thirty-first
 Report  (Tenth  Lok  Sabha)  on  the  Ministry
 of  Home  Affairs—System  of  Administra-
 tion  in  Union  Territories.

 12.34%  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 Seventy-First  and  Seventieth
 Reports

 [English]

 SHRI  BHAGWAN  SHANKAR
 RAWAT  (Agra):  |  beg  to  present  the
 following  Reports  (Hindi  and  English
 versions)  of  the  Public  Accounts  Com-
 mittee:—

 (1)  Seventy-first  Report  on  Pro-
 duction  of  an  Armoured  Vehi-
 cle  '2.  its  Gun  and  Ammuni-
 tion.

 (2)  Seventieth  Report  on  Action
 Taken  on  32nd  Report’  (10th
 Lok  Sabha)  relating  to  Assess-
 ment  of  Small  Scale  Industrial
 Undertakings.

 12.35  hrs.

 COMMITTEE  ON  THE  WELFARE
 OF  SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 ह)  Thirty-Third  and  Thirty-Fifth
 Report

 [Translation]

 SHRI  PARAS  RAM  BHARDWAJ
 (Sarangarh):  |  beg  to  present  a  copy
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 each  of  the  following  Reports  (Hindi  and
 English  versions)  of  the  Committee  on
 the  Welfare  of  Scheduled  Castes  and
 Scheduled  Tribes  including  Minutes  (Hindi
 and  English  versions)  of  the  sittings  of
 the  Committee  relating  thereto:—

 (i)  Thirty  Third  Report  of  the  Com-
 mittee  on  the  Welfare  of  Sched-
 uled  Castes  and  Scheduled
 Tribes  on  the  Ministry  of  Fi-
 nance  (Department  of  Eco-
 nomic  Affairs-Insurance  Divi-
 sion)—  Reservations  for  and
 employment  of  Scheduled
 Castes  and  Scheduled  Tribes
 in  Life  Insurance  Corporation

 -of  India  and  appointment  of
 SCs  and  STs  in  the  panel  of
 Advocates.

 (ii)  Thirty  Fifth  Report  on  Action
 Taken  by  Government  on  the
 recommendations  contained  in
 the  Twentieth  Report  (Tenth
 Lok  Sabha)  of  the  Committee
 on  the  Welfare  of  Scheduled
 Castes  and  Scheduled  Tribes
 on  the  Ministry  of  Steel
 Reservations  for  and  employ-
 ment  of  Scheduled  Castes  and
 Scheduled  Tribes  in
 Visakhapatnam  Steel  Plant.

 (li)  Study  Tours  Report

 SHRI  PARAS  RAM  BHARDWAJ
 (Sarangarh):  |  beg  to  lay  on  the  Table
 a  copy  each  (Hindi  and  English  versions)
 of  the  following  Reports:—

 (i)  Report  on  Study  Tour  of  Study
 Group  |  of  the  Committee  on
 the  Welfare  of  Scheduled
 Castes  and  Scheduled  Tribes
 on  its  visit  to  Nagpur,  Bombay,
 Jamnagar,  Ahmedabad  and
 Vadodara  during  July,  1993.


